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The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
The establishment of a second ferti-
lizer plant at Kota is under discus-
slon with the condition that the party
will secure the naptha preferably
#rom indigenous sources.

Security Measures in Assam

1223, SBhri J. N. Hasarika:
Bhri P. C. Borooah:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the Assam Pradesh
Congress Committee had submitied a
memorandum to the Prime Minister
during his wvisit to Assam inviting
attention to some pressing problems of
that State relating to security and
transport;

(b) if so, the demands made there-
in; and

(c) Government's reaction thereto?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N,
Mishra): (a) to (c). An address of
welcome was presented to the Prime
Minister when he addressed Congress
workers at  Gauhati on the 28th
October 1965. The address of wel-
tfome drew attention, inter alia, to
Pakistani infiltration and arrange-
ments for border security and made
certain suggestions. These points are
wnder examination.
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Writ Petitions in Orissa High Court

1225, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Will the Minister of Home Aflsirs
we pleased to stlate:
(a) the number of writ petitions
filed in the Orissa High Court, Cuttack
during 1865-86 so far; and

(b) the number out of them in which
judgement has been delivered?

The Minister of State im the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri (Hathi): (a) and (b).
The information is being obtained
and will be laid on the Table of the
House.

Bhortage of Kerosene in Madras Stabe

1226. Shri Dharmalingam: Will the
Minister of Petroleum and Chemicals
be pleased to state:

{a) whether it is a fact that there
i an acule shortage of Kerosene Oil
in the villages of Madras State which
has effected even the lighting of the
houses; and

(b) if so, the steps taken to aug-
ment the supply of Kerosene in that
State?

The Minister of Petroloum ami
. (Shri Homayun Eabir):
(a) and (b). No report of shortages





